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DR. V. MAITREYAN: Sir, is any time-frame for this decision?...(Interruptions)...
MR. DEPUTY CHAIRMAN: Now, Special Mentions to be laid. ...(Interruptions)...

DR. V. MAITREYAN: Is it before the Parliament elections or after the Parliament
elections?...(Interruptions)...

SHRI C.M. RAMESH: Sir, he has said nothing...(Interruptions)... There is no
roadmap...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Sir, | may be
pardoned for lack of understanding. | am alittle more confused than | was at the beginning
of the hon. Minister’s statement. Do | take it — | want to be clear for my own satisfaction
— that various procedural issues from water to services to Hyderabad will all be
considered, but that there shall be Telangana is the Government very clear about it?

SHRI P. CHIDAMBARAM: Sir, | made it clear that the decision of the Government
is to take forward the process of forming the State of Telangana. That decision has
now to be implemented by going through a process. A process takes time. | have the
time-table which was followed for Chhattisgarh and Jharkhand. | do not think it should
take that long. But, we will have to follow a process. | cannot give a date. All | am
saying is the process would be followed as laid down in the Constitution of India and
in accordance with past practices.

MR. DEPUTY CHAIRMAN: Specia Mentions to be laid on the Table.

SHRI DEREK O'BRIEN (West Bengal): Sir, | have to seek one
clarification...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no..(Interruptions)... No, no. | cannot
alow...(Interruptions)... Now, Special Mentions. Dr. Gyan Prakash Pilania, not
present...(Interruptions)...

SPECIAL MENTIONS*

Demand to direct the Border Roads Organisation for early construction of
Tanakpur-Tawaghat road in Uttarakhand
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Demand to take urgent measures to check the menace of

human trafficking in the country
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